"IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYTERABAD

N I 0.A.NC. 443/94,
. . Dafe of 0ré~r.ll—2-97
" Betweens
M.Mallesh. -
and : L
1. ﬁhi&n'of~1ndia,_rep.-by General Manager,
© S.C.Rly, Railnilaysm, (III Floor) Secunderabad.

2. The Divisienal Railway Manager (MG}
0/0 Tivl.,Railway Manager(FG? sC hly,
Secunderabad.

3. The Divisional Cemmerc1al Manager,
0/0 Divisional Railway Mhnaber(MG)

4. The Chief Pgrsopnel Officer, SC Rly, .
Railnilayam(4th Fleor) Secunderabad.

5. The Divisional Personnel Officer,
G/0 the Divisienal Railway Manager,
SC Rly, Secunderabad. ' _

: : ' .e Respondents.

N 't—.ll;-' r‘fl""""“‘“’ fiw e s g LT RERE s ae o bT wmTEC A AWM A M e ’ :

For the Respondbnts. Mr.C. V Malla Reddy, 58C for Rlys.

CORAM: '
PHE HGN BLE MR, JUSTICE M.G CHAUDHARI "VICE-CHAIRMAN

THE HON'HLE MR.H.RAJENDRA PRASAD : MEMBER ( ADMN )
The iribuﬁal‘méée the éplloWing Ordeiz—
Counsgi fer the.applibént_absent.
Néne had éppeﬁred.for_the éppiicént Qﬁ8.1;;997.
Br.C.V. Mallé-Reddy is-éresqhﬁ forfphe :espoqdenté.

The OA isg dismissed. No oréer as to costs.:
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O.A.443/94.
To
1. The General Manager, Union of India, _

24

3.

S5e

6.
7.
8.

SC Rly, Railnilayam, (III Floor) Secunderabad.

The Divisienal Railway Manager (MG)
O/o Divisional Railway Manager (MG) sC Rly,
Secunderabad.

The Divisional Commercial Manager,

O/0 Divisional Railway Manager(MG)

~~ @1w  Secunderabad.

The Chief Personnel OrIices, - . _.
Railnilayam (4th Floor) Secunderabad.

The Divisional Personnel Officer,
0/¢ the Divisional Railway Manager,
SC Rly, Secunderabad.
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Cne copy to Hr.P.N.A.chrisﬁian, Advocate, CAT.Hyd.
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One copy to Mr.C.V.Malla Reddy, SCfer Rlys, CAT.Hyd.

OCne spare COpYs

pvm.
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I COURT

. ' TYPLED BY . CHECHED BY

IN THe CEWNTRAL ADMINISTRATIVE TKIBUNAL
HYCEKABAL BENCH AT hRYLERABAD

THE HON'BLE MR.JUST CE _M.G.CHAUDHARI -

ANE

_~HE HON'BLE MR.H.RAJENDRA PRASAD
MEMBER( ADMN )

:Jate;is " - L—199‘7

CiDER £ &KUDGMENT ‘

*a./R.A/CLA. NoO,
‘ in o
‘ (_:..l...No-, ‘(_&\‘\'3 c\\/\ .
T, (w.P. )

Afni‘ttec\\and Interim [drectlons
L8sued,

Alowed,

Lsposed off with diections
Dasmissed.

W withdriwn,
Iismisse(;i fof dafay t.

Ydered/Rre jected.

pvm. ' !0 order as todos:s.
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FIR QANES ABEI
Centraf Administeative Tribung’

| . e DESEATCR | .
‘ N ' 19 MaAY 1997
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